
4. 

IN THE CENTRAL ADP.INI STRZSTIVE TRIBIINAL: HYDERABAD BENCH: 
AT HYDERABAD 

c4101:AL APPLICATION NO.1075 of 1993 

J,TE OF J.t;y::': 3rd Seotember,1993 

BET E EN: 

Mr. NSSSR Venkateswera Reo 	 .. 	 Applicant 

AND 

1. 	Cief 	rrre1.:e:er, 

S 
'-eerai Mereoer, 

Telecnr,, District, 	 \°/o 	o'tI 
Vijayewada_520010, 

3, Te Djvjsionel Ergineer, 
Telecom, 
B-lOB Ex&enr-ye, 
Ve..ek 	 .. 	 rEStflOertS 

ICr. 7,Ver3ce5'wra 	rCt 

T'C RESPONDENTS: Mr, V • Bjrpa, Addi, CS 

'EL: HRI JUSTICE V.NEELkDR: RZO,  VICE CHAIRMAN 

'ELE SFII 2.T.THIRcEN:ADAtC, VEICER (AEN':.) 

(As :&r :-: 'be :--.pT- irvvercdern, Mem'•r (A5'-r.) 

e w&s E:e &s osei 

mezdor in VYv'w&ie Rpcion, 1ecrnm District wjt 	ffect 

from 3.7.19E3 till 31.°.1-964 end ecein from IT.1O.1990  to 

to. 



a 

casual rnazdoors. On reenggemefltM the case of the applicant 
-ed 

should be consi3ef0r conferment of temporary status, reg-

larisatiDfl etc., as per the various Office Memos/Circutars 

issued by the Department in this regard. If the juniors to 

the applicant are not now working, the case of the applicant 

for engagement 
should be considered as and when his turn 

arises as per the seniority list.! The 
applicant has to be 

tntimated within two we:ks from te date of receipt of this 

he 
order if H 	

a+e c± ce-t-ee a-nd the junIors to t 

applicant are not wo 	n 
rkig and if the turn of the applicant b.is 

not yet come. 

3. 	The QA is ordered .;. cordingly at the admission stage. 

No bosts. 

I 

a zSTWIED TO SE TRUE COP 

ICourt omcer 
-u.aA Xdxniniatrativt3 Tribunt 

Hyderabad Bench 
tivrierabdd 

To 
V Sn 

TheChlef General Manager, Telecorrrunications, A.P.Circle,Hyd. 
The General Manager, Telecom District, vijayawada-10. 
The Lvjsional Engineer, Telecom, !-10B Exchange, vijayawada. 

4-00ne copy to Mr.v.venkateswaraRao, Advocate, CAT.Hyd. 
S. One copy to Mr.v.Bhimaflna, Addl.235C.CAT.Hyd. 

One copy to LIbrary, CAT.Hyd. 
One spare copy. 

pvm 


